FOR THE

professional actj

as liguidator

Notice

(Regulation 12 of the Insolvency and Bankruptey Board of India

Authority under which corporate
debtor is Incorporated/ reg ered
Liability Identification No, of

n Corporate Identity No. / Limted

Ccorporate debtor

office
and principal office (if any) of
corporate debtor

8. [ Date of closure of Insolvency
| |
Liquidation commencement
8 | Name of the insolvency
Regjstration number of the

insolvency professional acting

Address of the liquidator, as
registered with the Board

E-mail to be used for
correspondence with the liquidator | and llq.mahﬂaudwg@gnaii.eom
Last date for submission of claims | 05/06/2025

FORM B
PUBLIC ANNOUNCEMENT
(Liquidation Process) Regulations, 2016)

ATTENTION OF THE STAKEHOLDERS OF
MAHILA UDYOG LIMITED

Pune, Maharashtra, India, 411003

Milind Kasodekar
ing as liguidator

Third Floor, Satyagiri Apartments, 77,

Pune 411030
Email: milind.kasodekar@kmdscs.com

Third Floor, Satyagiri Apartments, 7

Pune 411030
Email: milind.kasodekar@kmdscs,com

Mahila Udyog Limited
Date of incorporation of Cofporate | 25/06/1965
debtor
Registrar of Companies- Maharashtra Pune
U15136MHI1S65PLC013242

17A/1A Laxmaniao Kirioskar Road Khadki,

]

01/04/2025 { NCLT Order communication
received by Liquidator on 07/05/2025)

IBBI/IPA-002/1P-No. 0116/2017-18/10285

Vijayanagar Colony, 2147, Sadashiy peth,

i
Vijayanagar Colony, 2147, Sadashi peth,

Wwith proof on or before
item No. 10.

The financial creditors
other creditors may sy
means.

Milind Kasodekar
Reg No. IBBI/IPA-002//
Date: 08/05/2025
Place: Pune

The stakehoiders of Mahlla Udyog Limi

Notice is hereby given that the National Company Law Tribunal {Mumbai Bench, Court-l)
has ordered the commencement of liquidation of Mahila Udyog Limited on
01/04/2025. (NCLT Order tommunication received by Liquidator on 07/05/2025)

ted are hereby called upon to submit their claims
5thJune 2025, to the liquidator at the address mentioned against

shall submit their claims with proof by electronic means only. All
bmit the claims with the proof in person, by post or by electronic

Submission of faise or misleading proof of claims shalf attract penalties.
loes not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process
under the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016, shall be deemed 10 be submitted under section
38]

IP-No. 0116/2017-18/10285

e ’TZ‘:—E- -
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FINANCIAL EXPRESS

REL EANK LTD. . HINDUJA HOUSING
KRISHI UTPANNA BAZAR SAMITI PUNE | kiR | by oy ok o AN T, o stohour, Kanapedicon i e
SHREE CHHATRAPATI SHIVAJI MAHARAJ, MARKET YARD, PUNE 37 | |t - treivdh . v, foreer o i e apnefm st National Operating Centre : 0th Floor, Techniples-, Off Vser Savariar S ) Tl s mriar MM e el | A
Phone-24262349, 24275887, 24260203 Bragemt -— T AT qu, fRwm 7 9w/ 0, Wi Flyaver, Gonegacn (West) Mumbai - 800062, e
Fréte s e e Public Notice -Aucti
Request For sealed Quotation Of Extra Items Proposed Construction et s u.:c-uﬁﬁn rEeTE mn:; :5:1;2 GOLD AUCTION C INVITATION NOTICE v urtmn Enn -
Ol Uk Y i e B i B St A glz_h " a.’trq it The below mentarad bomower hes been sarved with demand nofices %o pay cutstanding Sale of Immovable property mortgaged to Hinduja Housing Finance Limited (HHF) Corporate Office at 167-169, 2ZMD
. . ar IIIE OF KRS panna ?IEF amili, Pune. ;1; _ﬂlﬁa'.ut ﬁ;’a erd- e :;. ;ﬁw;;w; amount tawards the lean faciity against oold omaments ['Faciity’) avaled by them trom BBL | | Floor, Little Mount, Saidapet, Chennai - 600015. (Tamil Nadu) and Branch Address : Manikchand Galleria, 15t Floor,
Krizhi |_.|||:'Idl'!!"|.'r'| Bazar Samiti, Pune imafes sealed geotation of exira |.I:{||||5 _Irnnl - H'ﬁ?“ h il E_Il::l ikt i Bank Limited, Since the borrowar has failed to rapay dues urder the Faciity, we are constrained | | A-Wing, Swastik Society Model Colony, Near Deep Bangla Chowk, Pune- 411016 under the Securitisation and
El?ﬂrrr'kﬁtﬁmlsrl;ﬁﬂi rérl-?rl'js r;.ulrllltF;:cmrE fior EE ufllnr:; of Proposed Construction OF Sub i q;_:'u:"“ {3 g R i, Fﬂﬂrﬂﬂll_in Eli':'-ﬂn;:ﬂt'lE' pledged goldor I'I?mﬂr'-‘-ﬁ an *Hﬂ'l_!: : Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 {hereinafter "Act”). Whereas the
ik Soshi ishi Umanka Bazas Samili, Pune, IH_ :_I Lk s : - . m §he ewent any Surplus amount 1S reaises 11Hm s auction, the same will be refinded fo the Auhorized Officer [“40") of HHFL had th 1 j i i
Submit the guotations in prascribed format i a sealed envelope Sugerscripted as -.5::1. IEE.“ alhiic umrﬂ’r F"“'“. : T s cancatned bomowsr and If thee i & tect post the diction, the balance amaunt shall ba :t : Office i AD") E ; L ar t:;kil? & s'.rn‘:b-:rllr: pﬂsu;sn::n aﬂdl Sym I:ml.ﬂ: possession of the following
"Quotation For Proposed Construction OF Sub Market Yard Moshi For Krishi Ulpanna '_:':Q.il “q!ﬂrﬂéil? G rﬂﬁ!-"_'_;f“"“l" recovenad from the bormewer through appropriase legal procesdings. RBL Bank has the autharity Ernpeb i nzrsu .ﬂm L R it 31y t.hE Antin Lhe o !-:.u.-.rmg i unt.h St TSl wilkhe
Bazar Samiti, Pune, 10T Based automated system wilh data sensing, app based ';:E.L-IITTFH:HM qm'u I;':zr I-'-?iu-::; b FErTOE r-:nlhwi_r'l; aceound from _the- au-:ljl:_m withcut prior inbmation, Further, RBL Bank one by the undersigned through e-auction plathorm provided at the website; www.bankeauctions.com.
software integration and other intergreted digital solutions to digilise and modernise | | ;s o Ravan, wpm IEFr P B reserves the right o change the Auction Date withoutany prar notce. Date of Inspectionof property EMID Last Dati Datef Time of E-Auction
the market yard" and submi to above menfioned address. To obtain Details of ems and | | qremm arie, averem, aremes @ s | | S| Account Borrower's Details of Gald 08.06.202511.00 hrs -14.00 hrs 09.06.2025 il § prm. 10.06.2025 11:00 hrs-13:00 hrs.
further information do visit www.msamb.com. (Quotations must be delievered to above YR B T A AEER wE e s No.| Number Name Ornament (in gms) B Co-B D
‘ ; & a0 ol f : il i arroweris) /Co-Borrower(s) i in v ‘ ’ ate af Y
";i['é'ﬂﬂ ;Tjﬁbﬁ;ﬂ ;Etl.:,f n.;m E:IE Iﬂ fﬁﬂﬁ% :‘p.:—l ::t pF;‘ﬁE s e 4 R e o | |7, | 809007839633 | MOMAN KERAPPA TOTAL GROSS WT 13.3 b m”'il ; Demand Notice Deseription of the Immovable 5?“"1;‘::’“11 Reserve
ST S T R, STR1 9t ST, WAGHMODE TOTAL_IMPURITY 266 Loan Account Number i R S SN i Possession | Frice (RP)
SECRETARY CHAIRMAN, jj."-.f“fﬂ -=F'IU‘:F'-1_T§I AERTE o MIEETR EE ﬁr?f"d":‘ TOTAL STONE WT 0 1, Mrs. SUREKHA DATTATRAY 16-Mow-24 Al that piece and parcel of the land] 120372025 A= 19,51,600 /-
KRISHI UTPANNA BAJAR SAMITI. PUNE Frm o Pt a'n? 1 - e 1 = = WASAVY |Borrower) bearing, ¢.5.no-2064, milEn no- 360, (old T
' gETE] w2, feAwdEu HHETH i B TOTAL_NET_WT 10.64 2, Mrs. DATTATRAY VASANT B56Y, areallf B0 sg. Mor With entire Total Earnest Mo
AT FigT R HE et w5 The onling auction wil ba held on hips:fegold auctiontigernet on 14-May-25 from 0200 | | VASAV {Co-Borrower) leanstruction thereon maouje -khandali| Outstanding as | Deposit (EMD
ﬁiﬂ} HINDUJA HOUSING FINANCE LIMITED et gt s ) e A PA.04-00 PMIST, MH/PNE/BRMT/ADDOD00035 | taluka maisiras dist -solapur the same s . dﬂﬂﬂign Rs.1,595, 160/
N Head Office: 167-169, 2nd Floor, Anna Salal, Lirtle Mount, ATE, AT B e A, Inending bidders should comact Mis a-Procuremiant Technologies Lid, (AuchonTigar) al bounded As under, On the east:- by road, on the west- £.5.n0.265 on the north - by road onthe| . iﬁd;gzﬁp Bid Increase
pa e M R e . B ot/ e/ 22 BA51R0GE40, 7084 120853 south - .40, 263 Rliades Amount
-mail ID: auctionf@hindujahousingfinance.com T ﬁTﬁ? Eoreird For detalled Terms and Gonditkons, please vsitibes auc i Rs.10,000/-
| | UL TR A B 8ranch Address : Manikchand Galleria, 1st Floor, A-Wing, Swastik o 5. i 3. i Place - Miri i il . ; 08-Feb-24 :

/s 13(2) Society Model Colony, Near Deep Bangla Chowd, Pune- 411016 1af,—f'r11 Fﬁi-t.i ‘:‘I‘"J-';"_-r“"f_".:-"_. i, a1 rrr: fa naf-ha- Dr;m:e Authorized Officer :;lgl.ﬂséngﬁﬂ:ﬁunmm . E-!a'::mm ﬂfm azTI:'l natrcel ﬂﬁf DTST of| 17052028 |As 1372500/
¥au the belew mentioned barrower has svalled loan by mortgaging the schedule mentionad il Hasidalliliibe il T LR 2 P A L, MR, ANJANA SATYATWWAN area ;.Em.:algﬁ}i...?. i;;su:mF:n| 4:' ??I;E Tatal Eil'l'hl!'ﬂ Ml:ll'lErI
property and you the below mention has stood as borrower/co-barsowier guarantor Tor the KOLHE Co Borrower sq. Mtr. inthe hUI'IlZIi;kg h*‘.f:luwn.a.i *ealionla Outstanding Depaosit (EMD
loan agreement Consequent to the defaulters committed by you, your loan account has been LCRD PUNE DIVISION MH/PNE/PUNE/ADODDOOS16 & | nhace (" which i R e g 41/8a/3 area| 88 0OmDate s 1,373,250/
classified as non-perfomming asset under the provisions of tha Securitization & Aeconstruction ) MH/PME/PUNEADDOODOSTT i : i i Rs. 1262229/ i
af Financial Assets and Enfarcement of Securdy Interest Act, 2002 (in sharl SARFAES| Act). We FEWRAL BA NK Ground Floor, JVA Mall, Shop No 3, Piot Mo. B, Wing D, admaasuring 500 5q. FL Ot of Area Admeasuring COH QT A, u:|.'l I:r; '_'Ilil-l}l *| BidIncrease
Hindwja Housing Finanos Lanited had issued Dersand Matos U 1302 ) read with section 13(3] 3 : Situatad At Moue/vilage - keshawmapar, mundhawa, tal havell, dist - pune [hersinait fasred i Amaunt
af the SARFAES| Act tothe address furnished byyow The nobices sent toyou by the Rogistered WIEHJE Hlng&nﬂ Bk, Karve HEnglr. EJHE' Maharashira, 411E52.' a5 a said flat) Ilhejrei.:lall‘]tir rEf-?rl"E:f asga s-aﬁrlnr:-ln:l::ert:I the said Ila nd s E-:Iun-.iasl ssn:n :: :::alreds L Rs.10,000/-
Poat/Blue Dart Courier are served, received back & returned unserved. The cantents of the - . Phone No: +81-3309180037, Email: ﬂnelcrd@!aderalbank.c:}.ln easi; 15 foo raad an or towards south: property ol mr Bandari on o towards west: property of dr,
said notices ara that you had committed default in payment of the variows Joans guaranteed ta YOIUR PEEFECT BANKING PARTMNER Wabsite: www federalbank.co.in Dada kodhre on or towards north  groperty of me ashok bandari,
yau. Tharcfare, the present publication carried ouwt to serve the netice as the provision of i
Section 13(2) of SARFAESS Act and In lerens ol provision t the rule 3(1) of the Sacurlty Interest SAL E N OTI c E Mr. SANDEEP VIIAY 23-Dec-24  [Al that picce and parcel of property bearing|  10.03.2025 | As. 13,00,000/-
(Enforcement) Rubas, 2000 KHAMNDEKAR Borrower gat no. 192 and out of it plot no. 35 total I e

s—— . Mrs. POONAM SANDEEP admeasuring 9300 sq; Mtrs. It's 1000 sq. Tota TIPS ol D,

TR O SO (TP 1. & St “'1':;'““::';"‘31”;" 1 Bk Date of Sabe Notice for Sale of Inmovable Assets under the Securitisation and Recenstruction of Financlal Assets and Enforcoment KHANDEKAR Co Borrower Feet, situated at pralhad nagar, Vi "-"EE Outstanding | Deposit (EMD)
Mr. RAMESH ﬁl‘ yand:: | l LLULCLENY | of Security Interest Act, 2002 read with proviso to Rule (6 of the Security Interest {Enforcement] Rules, 2002, MH/SLP/SLPR/AD000O00263 Soregaon, tal. North soalpur, dist.Solapur | s On Date Rs. | % -
e L DH'JTII‘E [ﬂé::ﬂer:q':‘r;”“ :.:. E:I[.lljlﬂ!'f- ; :3/02/2025 Notice ks heraby given o the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described and which is Bounded and Surrounded As Under; East: Plot No. 26, West: Hfd 15/21, South - leﬂﬁ?i._l’éuuzﬂ;u m:::uﬂ“
BOSD0Z206812 e 2025| 21/0a/2025 mavable & immovable property Morigaged / Hypothecated | Charged to The Federal Bank Lid. { Secured Creditor ), the PR B 2 B =B } Rs.10,000/-
Betaits of the Secured Asset Immovable Proparty) to be enforced | Al that piace and parcel Possession of which has been taken by the Authorised Officer of The Federal Bank Ltd. | Secured Creditor ), will be scid on Mr. RAMESH MARUTI F.0ec28  |AH that olece and oarcel of odd. & Rs. 30,12, 700,
E: T-E."&”Ei‘:??d“i; ::}r?fé?JHMEﬁEE H :;E%!I‘:Ial?hr?ﬁﬁgé-;-ﬂ--::gl ﬂfﬁ a;‘ci}mias}:{ﬁ g;::ts '5.-:; f.ﬂf “As is where 18" on following dates for recovery of below mentioned amount due 1o The Federal Bank Lid. (Secured JATHADE (Borrower] 303/1 Elf 2bj2 a,_:.a new sur wr:“-f T;: i
iarhe, Sfuaten witin thelimisof Gramgsnch m,i:mm e Taholt Havell, Diskrict PLna: Withi Creditor] with further interest, cost and other charges plus expenses from the Borrowers as mentioned in Schedule below. Mr. RAJISHRI SADASHIV 156:; 1hy/2h2a, ow bousene. B4, sme milkaf] ml:‘;al o gf:::ft';;::n
the Bmits of Sub-Reglstrar Office Havell 1to 28, Withén the limits of 2illa Parishad B Panchyat i ; s i KAMBALE (C o BLAUSE, pren anmeasuring 74,4054, Wt | B8 e .
bl rentere gt sines e b e ol gl The u:fetalls_nf Hlasnr'.'e Price beiow whach both the proparfies w !II nntl be sc&-ii and the Eamest Money !}apml: { 10% of the b Mﬁlﬁljrrsf_;:crp:i:?l And Hiaving Built-up area thereor 43,50 On Date Rs. 3,01,270/
Plot No. G, O the West side : Private property bearig Plot Mo, I, On the North side - internal | | FE381ve Price } is also mentioned in the schedule below along with brief details of the Borrowers respectively. & ¥ ; i i o | e 19991130 [ gig)

Road, On the South side : Propesty of Mr Bhismkas i . : & ; JATHADE (Co Borrower) sg.Mt. Situated at: dhanashri nagari, Rohini park, mouje. sneligh
S T T T T T B TR T Please note that this is a brief sale notice detailing the Borrowers and the security held by the Federal bank Ltd. For MF: MANGAL MARLT Majrewadi taluka. North solapur, district. Solapur and| P 2 2012 Amaount
and 2. Mis, MAYA SIDDHESHWAR MANE [Co- | | *:iﬁu?:-" / L detailed sale notice and terms and conditions of the sale, please refer to the link provided in in the website of The JATHADE (Co Borrower) schedill praperty i8 feunde AsLasts -plct bo. 12 Weat R$.10,000/-
Borrowsr), 3. SIDOHESHWAR GOVIND MANE (Co: 22/04/2025 Federal Bank Ltd |.e. hitps:/'www.federalbank.co inlwebiguestitender-notices MH/SLP/SLPR/ADD00D018S | oo 1 Southi-Plotho. 137023, North: - Road OF06 Mt
barrower], MH/SLP/AKLT/ADDDOMO023 08/04/2025 ] Time & Dote Dete of R EWD 0% ]
Sl Tl The St Ak T e T e AT | Time : Debt due (Rs. BEEMVE (0% of Mr. NAMDEY TUKARAM 19-Dec-24 |4l that piece and parcel of lind area adms. | 12 03.2025 R, 23,08,000 /-
F'arn:nlzhl Constraction Of Land Resedential City Survey No #069 Out Of Which Eastern And Wo ofSake | Demand Nofice ) Price (Rs.) | Reserve Price} MANE Borrower ?{-'I?':' 00 h rosq, r‘-“éﬂ-- H?gﬂfﬂnﬂiuﬁéﬂn o Earnast Money
Southern Portion Part OF Area Adm 07_1 Sq Mirs, e 1044 54 Ft Whare Upon tin Shed Ares ‘ i 1 - Mrs. CFELEUMY Sros SR - - et Deposit
Admm £3.48 5 Mir . Along. With Existing & Future Construction , Situated AL Mauje Village 1. | Name of Borrowers: Sumitra Vasant Shinde. known and sole legal heir of Late Santosh Vasant Shinde. e Esz::ﬁrnp;u::: oEv construction bearing its grampanchyat |Outstanding as n?ﬁuﬁchngﬁl
Mangalyedha Tahsil Mangalvedha  District Solspur Within The Local Limat OF Solagur Proprietor of Mis. Arjun Refineries and Late Tejaswini Santosh Shinde property no.1271 out of total area of gat no. On Date
?ﬂur-il.'ip;l El!':-rp'ﬁn-ruFi.'iun And Within The Jurisdiction Of subregister Solapuf The Boundares O ME-ENE: REMT-ADMENaT B46/1 village and grampanchyat kanher R, 10,656,528/ B Increase
The r;:-rl'w Al “;a:;:;u;.aﬁ-:n:nm?;:: .E:n :::: ;LT; Baikki, West : Internal Road, South ; 29/05/2025 | 01/11/2023 | A Rs. §,29,74 614/)- as on 17/04/2025 in GECL Loan |6,50,00,000/- | 65,00.000/- :}alll':t hﬂnzfgugi ;.j ;te nsﬂzr.ﬁl:; ﬁ::ang?gérﬁ r:; N&fgﬂ;ﬁa Sgu::;:raﬁ mtr-.ﬂw.anﬂ Eggr:gded As Per Draft Of up t;ulrt 12- m"'ﬂ“&‘;‘: .
fau are here by caled upon topay Hindu|a Housing Finance Lenited within the peried of 60 days 11.00 AM with No. 17676900000322 E‘-:nrrh'GuTNi.;: i?-i';.n'q e : i ot g i
framm the date af publication of this Matice the aforesaid amaunt weth interast and cost falling B. Rs. 5,75,50,584.50 a= on 17.04.2025 in Term Loan : e
which Hinduja Housing Finance Limited will take necessary action under the Pravisions af the Mr. KULDEEP MARLUTI 30-Oct-24  |All that piece and parcel of the fand| 12032025 |Rs34.82382/
ﬁ;‘iﬁ :ﬂi:‘:}:?n:;w ,_-,,-,E:h. T[EL,ELTE slil;rt": miﬂfam“'?lﬂilﬂ tahipg E_L:sie;ssiunrfl {Asset Prime} 17677600001950 WAGHMODE Borrawer bearing, area admeasuring 0h 10.rand rec T TR
2 DOrrosErs, frt I dn B glardntoes. The poeater-avaeable to Lhe MEI‘ I . -1i 3 £ 4
Hinduja Houssng Finanee Lemited under the saad ace in:!uden:']!-P-'_'-w:-r!nﬂaku ey e iy oo et E HE-. “]I[” it 11“'2”25 B TH"“ Loan Mrs. SANGITA KULDEEP -:.d'l.':- ik t"l,:.u rigglil;.‘ un:ﬂ:‘. £ Féfn .;rr.?ﬁ ﬂmﬂ::?;u as Deposit {EME}I
sepured assets af the barrawers/guar- #ntors including the rights to transfer by way of s, (SME Care) 17676200000320 WAGHMODE Co Borrower = mE“En 6 i b s, o On Date Rs. 3,48, 298/
assignment of sale for releasing secwered asdets (2] Take over management of the secured — ; ; MH/PME/BRMT/A000000023 & o 45 Beariagits grampan chaystmilkat E
ns.ml:s:m:':lluding r-gh{r'.tn Ii;nsﬁ."r ﬂwrﬁn of lease, amsignment or sale and realize the secured BEWﬂptlm'ﬂfF‘rﬂpﬂﬂf: All that prece and parcal of Room Unit No's. 1, 2,20, 21,22, 23, 24, 25, 26 and 27, on MH/PNE/BRMT/ADO00002T1 ne. 2347 within the limit of village chakati, tal. Indapur, dist. RSIPIESE-‘IEE:E'—?- o TR
assarts and any transfer as of secured assets by Hinduja Howesing Fimance Limited shall west in all d ! 4 ] Purmir thee samie is Bounded A% Under, On The East ;- Gat N e yigl# Amaount
the rights and relation to the secwenad assets transfarred as it the transfer has been made by vou e Second Fiar |_'|E|'n'|ng Earpatadm_eaa_unng EF?EI 45245 _5E| MIrs. 485 pE.f agreament)f 4750 5g.MIts fasper 246 And Therealter Rosd, On The South - Remain l;:' adlG :1rq:: 3-.:5 I.': ;I: A ; i _'3 024 Rs.10,000/-
terms of the I-'.'n:r.,'|5i|:|n of the Secton 13(13) of the said gk, you are hereby prohibited from HEHA} dn ﬂlﬂ'ng wilh & reserved p-ari:mg in the er‘lg named as “Commercial-01” hE‘]ng “}Ewmﬂ of the h'.!"dwrg -NIZI' 3431, 0nThe ‘HI-ZII"th -I‘_tE;at Mo .;:1-2 TR A ! I Bl
SRR T S Y ay ol et o iy o e in nthe o o bl et being constructed upon the project land in the scheme known as “Aston Plaza (as per RERA name of the project — : T
Hinduja Howsing Finance Limited without grior consent of the Hinduja Housing Fnance Limited. g Astﬂﬂbrlﬁ;;hphasﬁ “:I I:IE::IIASUIJﬂEﬂ on the lands tIE'-EIﬁI'Ig ELLF‘-'EF Mo.56 Hissa Nos.2 [Flﬂﬂ:l, 3A, 4,18, 3B. 1A, ::rrtit[:-‘;'u REHMAN SHAIKH 20-Nov-24 ::;:'I‘:twr:’i:ﬁ';eti":z teir:t?nl:l :f ;:irl?';ip‘?‘f;r 11.03.2025 R 96,12 400/
Mr. Rushikesh Ubhale- 9823244498, Mr. Vikram Nalawade-5420848654 urvey No.62 Hissa Nos. 34, 5B, 6B, 7(part), 7/1, & and Survey No.63 Hissa No.s 211 (part), 213, 2/4 (part), 25, ) ' inal pl Total ERENERL Shay
Mr Ritesh Gawai- 9011858221, Pankajsingh Choudhary. 7081828333 314 411 511 52 6 B/ (oart) 10A ‘”::E 1_i' 19'13 147 .'é" 5 15R {part) , (part) Ms. FARIDA ABDUL SHAIKH s#chem no. 03, .t 3 no.7122, final plot no ! Deposit (EMD]
singh har : _ 41, 81, 52, 8, B/ (part), : b & [ v 7 . 148, 14BM1, 154, 158 and all other improvements 45/84 tota! admeasuring area 200.00 sq. | Outstanding as f
Jote: 0€/03/2075; Mncs: Muve ___ Hinda Housine Finance Lintoed, Ruthorised Citcer thereen of Village Ambegacn Bk, Taluka Havell, Pune Dislrict, Maharashtra State and within the limits of Pune A S OSHATRAS Mitrs, out af which constructian area Onate [
Municipal Corporation and within the Jurisdiction of Sub-Registrar Haveli, { Type of Possession: Actual ) g 138.13 sq.mirs, situated at mouji. Sadar bazar north solapur, | 7% 1?1;;3313- m:::;ﬁ.,fe
: tal. North Solapus, Dist Salapur Ard Schedule Property 15| YR 10 c0-11-
m: 2, | Name of Borrowers: (1) Manish Vijay Mahadik, (2] Rashmi Satish Mane alias Rashmi Manish Mahadik IETIPIPARIIIONGS |tk e hauouss, S i s it i
| . L a8 sy Mo.46L 2, North: Final Fiok No.d6,/30.
29/05/2025 | 06/11/2023 | A Rs. 1,21,39,612.50 as 05, | - -
; ,2 ' on 05.05.2025 in Federal 93,00,000/- | 9.30,000i Mr. SAMADHAN BHARAT 26-0ct-24 | AN the piece and parcel of the land along | 11.03.2025 | R 22,71,000/-
TRUCAP FI NAN CE LI M ITE D 1.30 AM Housing Loan (FHS) | Alc No. 16637300003440 ) GHADAGE Borrower with construction over it, bearing gram t T
: ) . : . i Brson anchayat milkat no 509,71, total Tota TR M
Registered Office: Register office at 4" Floor, A Wing , D.J. House, % E ;ar:ﬁfwgﬁ Dl_ndﬂﬁ'is‘,'zflﬁ 11;;:;3;: 1227 " Eﬁﬂﬂﬂﬂiﬂfﬂﬂ AT Ll?nimtut-ul!rliﬁu 3000 5q Ftits z?a’rsi ﬂ::ll':h Outstanding as | DEPOSL (fﬂmgﬂ
Old Nagardas Road, Andheri (East), Mumbai — 400069, Maharashtra, e sl Ll J MH/SLE/SLPR/AOODO0D60S O A A ek e
GST No: 27AAACD9887D1ZC UEE’EHDHIWI- of praperty: All the piece and parcel of Flat No, 501, admeasuring area 131,92 Sq.Mirs. Built up Shirgaon, tal. Pandharpur, dist m?fﬁf:ifﬂiﬁﬂ ;; ItEeEi.:-ﬂ ;q hll'llgltuat:g:;:;ﬂ East Rts'l:' gz?la'iiﬁ;‘;p EI-::;';E;EE
i 1A B ' oy F a _ & L Vi 5. :
Corporate Identity Number: L64920MH1994PLC334457 ( along with Terrace ar’:’j PE':EE”Q.] ‘.:'” Sth Floor, 'A Wn:ﬁ iongwith the Undivided share of 1.78223% in the Road, Wast: Property of Ramesh Ghadge, South: Properly ufr-:ljac!:llﬂrln_';.;wa:\gr-.lnr[h- Property of A= 10,000,-
PUBLIC NOTICE common areas of premises, in building known as "Shanfi Vihar” constructed on land bearing S, No. 19/6 + 72 Santosh Patil .
— : . : adm. B0R + 5.Mo. 19/5admn 24R situated ai village Bavdhan KH,, Tal. Muishi, Dist, Pune and within the limits of through ATGS/NEFT The accounts details are as follows: -
This is to inform the Public that Auction of pledged Gold Ornaments will be conducted Pune Municipal Corporation, | Type of Possession: Actual ) Cuitomar Nave Narine of this scteunt Name of The Bank Account Numbier IFSC Code
by TruCap Finance Limited on 26" May 2025 at Baramati at 11:00 A.M.
o g i
Branch address: TruCap Finance Ltd,Ground Floor. Frontier Automotives, Marwad 3. | Name of B_nnuwerif. {1) Mr. Vishwas Sandipan Jogdand. [2) Mrs. Rekha Vishwas Jogdand, I::'Irs- SUREKHA DATTATRAY |Hinduja Housing Finance Limited HODFC HHFLTDOMHPNEBRMTASS | HOFCODOMSES
peth Bararmi. Pune 413102 {3) Mr. Rajkumar Vijaykumar Deodhare S
! ! * ) i M. SATYAWAN GUNDIBL | Hi i i i imi HDOFCOOO049ES
The Gold Ornaments to be auctioned belong to Loan Accounts of our various 29/05/2025 | 09/01/2023 |A. Rs, 20,55,343.85 as 29/04/2025 in Loan Account | 95,00,000- | 9,50,000/- |koLHE +1 R e P HDFE e —
Customers who have failed to pay their dues. Our notices of auction have been duly 12.05 PM 18196300000700 Mr. SANDEEP VLAY Hinduja Housing Finance Limited HDFC HHFLTDMHSLPSLPRA263 | HDFCOD04385
The Gold Ornaments to be auctioned belong to Overdue Loan Accounts of our various 18195500000264 m:"l-l.ms +3 HHg HoRing ncnge dmire HOFE HHELTOMHSLASLPRATAE: | HOFCO
i i C. Rs. 50,95,295.83 as on 30/04/2025 in Loan
Custome_rs mentioned below with branch name. A " 1'31 96900000 [Mr. NAMDEY TUKARAM | Hinduja Howsing Finance Limited HDFC HHFLTDMHPNEBRMTAZL | HDFCOOOA4ES
Baramati Branch: GL0000000227756 , GL0000000247384 , GLO000000198072,, il 247 MANE +1
GL0000000236151 , GL0O000000238406 , GL0O000D000241537 Description of property: All that piece and parcel of Residential Plot No. 16 admeasuring area 522 Sq Mirs, Mr. KULDEEP MARUTI  |Hinduja Housing Finance Limited HDEC HHFLTDMHPNEBRMTA23 | HDFCOOO4989
GL0000000184543 , GL0000000182705 , GL0000000238015 , together with buikding existing and/or fo be constructed and alf other improvements thereon comprised in S, No. WAGHMODE +1
GL0000000257288 , GL0000000257031 , GL0O000000187248 , A05+408 {D'hj EEEHEEE:L CTS Mo, 7608, Ehl_r"dj Thanda Mamla Hotal, Old FUI’IE—’-‘U“‘IE’EI nghWEy', Ind;apun’ IMr. ABDUL REHMAN Hinduja Howsing Finance Limited HDOFC HHFLTDMHSLPSLPRAAED | HDECOOOS9ED
GL0000000195009 , GL0000000237461 . GLO000000258897 Colony, Talegaon Dabhade, Taluk Maval. District Pune, Maharashira State within the registration Sub District of SHAIKH +2
GL0000000258133 . GL0000000257218 . GLOO0D0000316712 | ﬂﬂﬂ-ﬂ?gﬂgﬂdmgg F;ﬁt hi’; CTthﬂﬁr:ﬂEE:':T?ﬁt‘l?;f;hfsﬁgaﬂsh?ﬂz::; CTS No. 7683 and South by: Mr. SAMADHAN BHARAT |Hinduja Housing Finance Limited HDFC HHFLTDMHSLPSLPRAGOS | HDFCOD04989
GL0000000333767 , GL0000000328911 , GL0O000000277877 |, ol fodai P hell) cnnAe el
GL0000000322321 , GLOO0O000323261 , GLOO0D0D000233988 4, | Name of Borrowers: 1) Mr. Sanket Dattatray Bavkar; 2) Mrs. Savita Dattatray Bavakar TERMS & CONDITIONS OF ONLINE E- AUCTION SALE:- 1. The Property is being sold on "AS5 15 WHERE 15, WHATEVER THERE
GL0000000234505 = GL0000000280581 GL0000000316758 . & WITHOUT RECOURSE BASIS™. As such saleiswithouwt amy kind of warranties & indemnities. 2. Particulars of the property
’ , , 29/05/2025 | 11/07/2022 | A. Rs, 50,45,894/- as on 05/05/2025 in Housing (1) (1) J assts (viz. extent & measurements specified in the E-Auction Sale Motice has been stated to the best of information of the
GL0000000319543 , GL0O000000324995 , GL0000000327949 , 01.30 PM Loan Alc No. 16637300004448 24,00,000/- | 2,40,000/- Secured Creditor and Secured Creditor shall not be answerable for any error, misstatement or omission. Actual extant &
GL0000000329885 , GLOO0O0O000278276 , GLOO00000278014 , B. 51,80,870/- as on 05/05/2025 in Housing dil‘l‘lEI'.li-iDI'li. may differ, ‘3. E-Auction Sale Notice issued by the Secured Creditor is an invitation to the general public to
GL0000000279915 , GL0000000278963 , GL0O000000281166 Loan Alc No. 16637300004455 (2) (2) submit their bids and the same does not constitute and will not be deemed to constitute any commitrment or nay
GL0000000285038 , GL0000000283756 . GL0000000287035 | C. 50,574 as on 10/04/2025 in TL- Asset Guard 24.00.000/- | 2.40.000/- ?'L‘!:Irl:itniilhuntl'l'll!l‘lt‘Ddflﬂ{lhfkturud.’:fﬂ‘dllﬂr- |I‘|l'|."r1.".-ll'."l:|.tli-l.2|lill.'l'5|l.rl.‘ud‘.l'lﬁl:'."[‘l!'l.'lpE'FIJbL‘thl’.‘l;'.llll:llll'!iE”r”ﬂl.'fl.‘r.‘ﬂ'ﬁ"p'rlth
GL0000000288438 , GL0000000315990 . GL0O000000318171 | Loan Afe No. 16637600002951 ! L the Secured Creditor and.'ru:r-:n:mdutt awn |rﬁdep-ande.-n'r enguiries fdue diligence about the title & present condition of the
5L0000000317125 . GLO000000320811 . GLO00O000324726 . property [/ assets and claims / dues affecting the property before submission of bid/s. 4. Auction/bidding shall only be
GL0000000328094 | GL0000000327979 | ’ Description of property: (1) All that piece & parced of residential Flat No 401 admeasuring 58.45 Sq. Mirs and through “enline electronic mode” through the website hitps://www.bankeauctions.com Or Auction provided by the
’ , GL0000000326916 , attached terrace area admeasunng 4.27 Sq. Mtrs on 4ih Floor alongwith covered car parking in the project service provider M/s C1 India Private Limited, who shall arrange & coordinate the entire process of auction through the e-
GL0000000329672 , GLOO0OO0O0O0329671 , GLOO0OO0O00328758 known as Suyash Greens which is constructed on Gat No 142 of village Somatane, Tal, Maval, Dist. Pune, auction platform. 5. The bidders may parficipate in e-auction for bidding from their place of choice, Internet connectivity
GL0000000208475 , GLO000000208365 , GL0000000209384 , ( Type of Possession: Actual ) shall have to be ensured by bidder himself, Secured Creditor fservice provider shall not be held responsible for the internet
GL0000000204296 . GLO000000203874 . (2) Al that piece & parcel of residential Flat Mo 501 admeasuring 58.45 Sq. Mirs and attached terrace area connectivity, network _uruh_h.*m:-. gyslem crash awn, power fnlll.!re ete, B, For detadls, help, procedune and online bdding
For more details, please contact TruCap Finance Limited. admeastring 4.27 Sq. Mirs an 5th Floor alongwith covered car parking in the project known as Suyash Greens Sr=Re pmapﬁ;ﬁ?:ﬁ sl m;:::;;f 15';; ";;E;;T;fe' M"r: & ;"d;a Mlﬁéﬂﬂ“ﬁ“'ﬁ?’ S S0k ey 24
Contact Person: Vinod Maskar which is constructed on Gat No 142 of village Somatane, Tal- Maval, Dis- Pune. | Type of Possession: Actual ) oo s = iz ey ppact Emal = Support@aneauctans.com ; K. Balai
. ' : * Mannur, Mob, 7977701080, Email: mannur. dara lindia.com 7, F icipati 2
Contact Number(s): 9870424107 , intending bidders should register their n mur f?r:“ S jan@; r::e c paﬁrtlclp:mg sl d|?rh Dr;-. S
L o Enarce L1 iad o ot 10 al 5, | Name of Borrowers: 1) Mr. Dattatraya G Kadoli; 2) Mrs. Aruna Dattatraya Kadoli Lldraglster il aumee Attt wiw hinkeatctians.com-well Inadvnce and ihall gorthe userid
ruCap Finance Limited reserves the right to alter the number of accounts to be - : and password. Intending bidders are advised to change only the password immediately upon receiving it from the service
auctioned &/postoone / cancel the auction without any prior notice. 29/05/2025 | 01/01/2016 |A. Rs. 11,52,031/- in Housing Loan Alc No. 18,00,000/- | 1,80,000/- provider. 8. For participating in e-auction, imtending bidders have to deposit a refundable EMD of 10% OF RESERVE PRICE
TruCap Finance Limited 03.00 PM 13487300011693 as on 05.07.2017, fas rrfr_-nntsn&d above) shall be payable by interested bidders through Demand Draft/NEFT/RTGS in Faver of " Hinduja
B, Rs.244,434.22 in Personal Loan Alc No. Housing Finance Limited " on or before 09-June-2025. 9. The intending bidders should submit the duly filled in Bid Farm
13487600002814 a5 on 22.06.2017 iformat available on https:/fwww bankeauctions.com | along with the demand Draft remittance towards EMD in a sealed
FORM B C. Rs. 3,13,884/- in Mortgage Loan Alc No cover addressed to the Authorized Officer HHFL Regional Office  1st Floor, DIP Bangla Chowk, Towards Senapati Bapat
o PUBLIC ANNODUNCEMENT ' 'IE-lI‘-B?'E'I]l:.'IMIM? a5 o 07.07.2017 g Road, Pune Maharashtra- 411016 |atest by 03:00 PM on 09-June-2025. The sealed cover should be super scribed with
.Regbaar.'mffl;j:jm:?ﬁgfﬁ igﬁlﬁgﬁgﬁfﬂ}i‘ﬂlam of indla : e : : . “Bid for parficipating in E-Auction Sale - inthe Respective Lean Account No and Mame of customers for respective property
J 5 r ! Description of property; Al the piece and parcal of Residential Flat Mo, Tadmeasurfng 522 Sq. Flon 2nd Floor ias mentioned abowe) 10, After expiry of the last date of submiszion of bids with EMD, Authorised Cfficer shall examine the
FOR THE ATTENTION OF THE STAKEHOLDERS OF In the building named Gayatri-# consirucied on Sy. No 49, Hissa no 445 of village Rahatani, Tal. Havell, Dist, bids recerved by him and confirm the details of the qualified bidders (who have guoted their bids aover and above the
MAHILA UDYOG LIMITED Pune. { Type of Possession: Actual ) reserve price and paid the specified EMD with the Secured Creditor) to the service pravider B/S C1 India Pyt Ltd, to enable
SiNo,  PARTICULARS T pemaus . - them to allow only those bidders to participate in the onling inter-se bidding /auction proceedings at the date and time
1, | Name of corporate debtor | Miahila Udyog Limited §. | Name Flf Borrowers. I:"l] Mr. E!‘I_E‘l'EEh D. Dal:ta_nl. [E'I Mr. Dattani Mitesh Dinesh, (3) Mr. Paresh Dinesh mentioned In E-Auction Sale Netice, 11, Inter-se bidding ameng the gualified bidders shall start from the highest bid
3| Datm of mcorparation of corporata | 25,06/ 1965 o Dattani, (4) Mis. Shreeji Enterprises a Parinership Firm quoted by the qualified bidders. During the process of inter-se bidding, there will be unlimited extension of "10° minutes
|debboe e : each, i.e. the end time of e- auction-shall be automatically extended by 10 Minutes each tme if bid is made within 10
3. | Authonty under which comorate Registrar of Companies- Maharashtra Pune Eﬂuﬂigaﬁ 1110172023 |A. Rs. 1,11.12.49?.45 s on 0510512025 in 90,00,000/- | 9,00,000- minutes from the last extension, 12. Bids once made shall not be cancelled or withdrawn. All bids made from the user id
- &Wﬁf.'m“ﬁ”ﬂfﬂilﬁ&ﬁwm SRR g Federal Housing loan Alc No. 1“3?““”3345 given to bidder will be deemed to have been made by him alone, 13, Immediately upon closure of E-Auction proceedings,
. Llﬂjrr;:;jm'llifuﬁ::i‘r?.iq I::IE-EEI L1S136MHISEEPLOOLIY B. Rs. 3804 177.90 a5 on 05/05/2025 in Federal Home the highest bidder shall confirm the final amount of bid guated by him BY E-Mail both to the Authorised Officer, Hinduja
A — - . PEEEHTEqJ.UP Eﬁlultj" loan M;-, Hg, 1E63TR00001979 Housing Finance Limited, Regional Office 1st Floor, DIP Bangla Chowk, Towards Senapati Bapat Road, Pune
5 ["Adiees of he rediciered ofics | 1707 Lavsmsanras Rifiosiar Road Khadki o D e 1T | T B B e e T Maharashtra- 411016. and the Service Provider for getling declared . as successful bidder in the E-Auction Sale
ar«d principal office {if ary) of Puna, Maharashtra, Indi, 411003 Des#:npthl:m of property’ 'I.!'ll the piece and pEIGE!. of Reskdential Flat No. 203 l‘lEl‘.l'I.F.g saleable area procesdings. 14, The successful bidder shall depasit 25% of the bid amaunt [Incleding EMD) on the same day of the sale,
corporste debitar . admeasuring 137.31 5q.Mtrs. / 14‘{'5 50.Ft5. along with open attached Terrace admeasuning 11.14 Sg.Mirs. being knocked down in his favour and balance 75% of bid amount within 30 days from the date of sale by DD/Pay
B. E:.—.e m.cm”: of Insalvency 3L,/03,3025 1120 Sq.Fis. on2nd Floor of the building ! Wing C, Basament Parking Space Unit 17 area admeasuring 13.93 order/NEFT/RTGS/Chg favouring Hinduja Housing Finance Limited, 15, In case of default in payment of above stipulated
o (PSS, R Sq.Mtrs. Le. 150 Sq.Fis. in the Basament Parking Floor in the bullding known as Shree Balaii Puram amounts by the successful bidder / auction purchaser within the stipulated time, the sale will be cancetled and the amount
. Liguidation oemmencement 004, 3025 ¢ MCLT Crdes cornmiuracalion : - AT ! already pald (including EMD) will be forfeited dth Il ke i
| date of comperate debror secelved by Liquidater on 07/0/2025) constructed on CTS No. 371-379 situated at Village Bhavani Peth, Tal. Haveli, Dist. Pune. DA MG SR REL e R e o T LR R P e N ST el B e
B Fikirs 6 o dbhvanty B gTypauanssessi-nn:Actua!} syccessiul E:lldle.r'. the Authorised Officer in his abzolute discretion may grant further time in writing, for depositing the
Hrafesions| apting = lolidator i:l'ﬂlill'l'i.'ﬂ of the bid amount. 17, The Successful Bidder shall pay 1% of Sale price towards TOS [out of Sale proceeds) and
Regstration number of the IBS/IPA-D02/1P-No, D116/ 201718/ 10285 7. | Name of Borrowers: 1) Mr. Sachin Pannalal Solanki, Z) Mr. Pannalal Manilal Selanki, FUtiT: This Seraieate Lot Suhigrisel ol Icbw CORENLING Sine oL ¢f sale price- BTGl CRCUcton oF o
InaoiveEnGy professional actng 3) Mr. Jeetendra Pannalal Solanki towards TDS), adjusting the EMD within 30 working days of the acceptance of the offer by the authorized officer, orwithin
s liguadator _ such other extended time as deemed Ht by the Authorised Officer, falling which the earnest deposit will be forfeited. 18.
% ﬁ;:l;;-;r;:; Inllrt-}g::lrrﬁ% Sllljirllafa.rﬁ:ﬁl;:ﬂﬁ:i:jr:ﬁ:lrlI'- 11/06/2025 | 22/04/2023 |Rs. 91,28,021.50 a5 on 05.05.2024 in Federal 1,30,00,000/- | 13,00,000/- Municipal / Panchayat Taxes, Electricity dues (ifany) and any other authorities dues (if any} has to be paid by the successiul
F'L'L--:a. dine el ' ' 11.30 AM Housing loan [FHE} Ade. No. 16637300003275. hlddE.F .1:u=!fure I-llss.ua rice of the sale I:El'h.::.a‘tﬁl. gllds s.h all be made mklng.mm cﬂ_nmd_eratiun af-all the statutony .due:-'.
i i e Rs. 49,91, 116/ a5 on 05.05.2024 in Property Power pertaining to the pfn-p-z-rt_',.'. 19. Sale |:-E'I'I.-'I cate will be issued by the Authorised Officer in favour of the successful bidder
| registared with the Board . loan Ale. No. 1637600000625 only upon deposit of entire purchase prce S bid amount and furnishing the necessary proof in respect of payment of all
10, | Address to be used for Third Floor, Satyagir Apartments. 77, — — : taxes / charges, 20, Applicable legal charges for conveyance, stamp duty, registration charges and other incidental charges
carmespoadence with the: Equidatar | Viayvanager Colany, 2147, Sadeshiv path, Description of property. All that piece and parcel of property Fiat No. 1, admeasuring about 106.35 shall be borne by the auction purchaser. 21. The Autharized officer may postpone / cancel the E-Auction 5ale proceedings
. Pune 411030 Sq.Mirs. ie. 1145 Sq.Fis. built up and adicining terrace admeasuring about 29.57 SqMirs. along with without assigning any reason whatsoever. In case the E-Auction 5ale scheduled is postponed to a later date befors 30 days
Email ko b uised for Email: imlinnd s odekan@y mdsss. com ‘ . iy . from the scheduled date of sale |t Il Be dignl i L 11 Fth | T f
sebtsidhsokna VTP O [t otoge bl Car Parking Space No. 10 area admeasuring about 29.57 Sq.Fts. on the 1st Floor in building and society ramy d date of sale, |t will be displayed on the website of the service provider. 22. The decision of the
Tl e e B s known as “An u!ej Ej'rﬂlllhﬂl'lj' Co-0p Hﬂusir\g S{IC?E!T Ltd." located at C.TC. No. 612612 Nana Path, Pune - uthorised Officer is final, binding and unq uestionable. !3: All bidders who submitted the bids, shall be deemed to have
N . 411DDE.{Typeannssessinn:Eymhnlic} read and understood the terms and conditions of the E-Auction Sale and be bound by them. 24. Far further
T S e e T N Corman Lo T e N ot o) details and gueries; contact Authorised DH_:-r.'er, Hindujs Howsing Finance Limited. Mr. Rushikesh Ubhale- 938232449498,
has ordered the commencement of figuidation of Mahila Udyog Limited or 8. | Mame of Borrowers: 1) Pramod Purushottam Kulkarni 2) Sampada Pramod Kulkarni """'I'ﬂ"‘""‘"‘“‘ ”“"’“‘Huumh 654 Mr Ritesh Gawal-9011858221, Pankajsingh Choudhary- 7081828333 25. This

J2025, [NCLT Drder communisation recsived by Liquidator an 07/05,2025) : publication is also 30 (Thirty) days’ notice to the Barrower f Mortgagor / Guarantors of the above said loan account
The stakeholders of Mahlla Udyag Limited are berety callad upon to submet thair chims 11/06/2025 | 24/08/2020 |Rs. 71,02,116.66 as on 18/01/2023 in the Cash Credit | 90,00,000/- | 9,00,000/- pursuanttorule Bi6) of Security interest [Enforcement) Bules 2002, about holding of auction sale on the above-mentioned
with praal an or Belore 510 Jene J025, 10 (e liguidator at e addriss meationed agains @1.00 PM Loan Alc No. 17865500000044 plus app{mame mtares! date f place
ftem M. 10 : e
The rlllam::.ial cregeior $h:.1|| subirmdl their claims with proal by electronic means only. All rmm 13!'“1 fEH'IE Place: Pune, Authorized Officer,
pther crediters may submit the cleims with the prosd In parsan, by post of by electronic Description of property. Al that piece and parcel of land are admeasuring 03.5 Ares out of total NA land 15 Date: 08-May-2025 Hinduja Housing Finance Ltd,
maans i | : - ; i 1 . = A ] &

L broission of (slsenrrislsading proof of dsims shiliatisact penalties: E.I'E‘.'IS nu‘! of 8 MNo. 14:.5.{ il S_I:-,Iﬂ_ 20214 along with 5.tan|jgl|-|g congtructon of Ground and First Floar of _Epecr-all Inst.mchuns / 'L'_autmn: Bidding in the last minutes/seconds should be avoided by the bidders in their own
In carse a stakeholder does nat subimit ts claims during the bauidation process, the chaims r35.|d3r||;|ﬁ| Bunglow situated at Village- Satkarsthal, Dnyanraj Colony, Wada Road, Near Sangram Garden, interest. Neither Hinduja Housing Finance Limited nor the Service Provider will be responsible for any lapses/failure
m:l;é?rutlhueu'rl:g;u:ﬁ.ca asr:zh;grﬂ::ﬁgtim;;irlémr':?_"u'ﬂrnw |:-5:~;_-.:-.~e=:1r¥5:‘!._5;“._.1..;.r. F|p.;3.¢|::5;5 HEJQIJ!'IJI'IEQHF. Khaed Pune-410505. |: TypeanossessEun:Antuar} (internet failure, Power failure, etc.} on the part of the bidder in such cases. In order to ward off such contingent
Ln AEnlvercy : ¥ of India (Insalvency ution Process for situation, bidders are requested to make all the necessary arrangements / alternati h as back- |
Corporata Persons) Regulations, 2016, shall be dearmed to be submitted under sact : i s T P D MEAOE S ooy
38, e Date: 07/05/2025 For The Fﬂdﬁiﬂt Bank Ltd. and whatever else required o that they are able to circumwent such situation and are able to participate inthe auction
Milind Kasodekar Place: PUNE (Authori | [svccesstany

: 5 rized Officer under SARFAESI Act).

Reg Mo, IBBL/IPAQODZ 1PN OLT6/2017- 18/ 10285
Data: 0057 2025 -
e 00 @ 00 @ - e0 @

epaper.financialexpress.com Pune
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1. Sealed tenders are invited by the Service Institute, Air Force Station, Pune-
32 for Regimental shops/ Stalls on contractual basis for a period of 12
months. The tender forms will be available at Sl office on payment of Rs. 100
(one hundred only) from the date of publication till last date for submission of
tender forms which is 1000 hrs on 20 May 2025 along with following

a) Photo id along with two passport size photographs.

b) Current Proof of Residence ( Voter Id / Driving License / Adhaar Card / Bank
Passbook / Govt issued document).

c) Rate duly signed along with stamp of proprietor.

d) Demand draft for Earnest money deposit for each shop is required to be
submitted along with tender form in favour of ‘PSI, Air Force Station Pune’.
Amount and form of Bid Security / Earnest Money Deposit will depend upon the
shop being bided. Please contact Sl office for further details.

2. 100 % reservation will be given during finalization of tender to war widows /
widows of Defence personnel killed while on duty, disabled soldiers, Ex-
service men & spouses of Defence personnel etc. after fulfilling the eligibility
criteria as per AIR HQ/37528/8/SC/W/(P&C) dated 21 Feb 18.
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4. Tender will be opened at 1100 hrs on 20 May 2025 in presence of available
vendors. For any further details contact : 020-26699542-7261/7209
(MOB) 9421102081.

Note : 1. The present tender or any shop listed may be withdrawn at any stage of
tendering due to unforseeable circumstances without assessing prior notice or reason.
2. No subletting is permitted. The contractor allocated with contract should be available
during the contract period.

3. AOC is not bound to accept the highest bidder. The decision of AOC will be final.
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